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CP NO.36/ND/2015

Sh. Aditya Singh alongwith Mr. Sood, Advocates for the petitioner. Sh.

Shahid Kazmi, Advocate for the respondent.

He seeks some more time to file counter affidavit in rebuttal of additional
documents. Such request is however opposed by the petitioner counsel. Hence, a
further opportunity is granted to the respondent with a cost of Rs.10,000/- payable

to the petitioner.

The matter to be listed on 12" January, 2018.
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Dated:08.12.2017 H.F. Chaturvedi, —
Member (Judicial)
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